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hers of Rajiya Sabha 
imth Committee on 

Public Accounts
in Lok Sabha, thirty Members 
from among themselves to serve- 
as Members of the Committee on 
Estimates tor the term beginning 
on the lbt May, 1959 and ending 
on the 30th April, *1960”

The motion was adopted.
P u b l i c  A c c o u n t s  C o m m it t e e  

Shri Ranga (Tenali) I beg to move
“That the Members of this 

House do proceed to elect in the 
manner required by sub-rule ( 1 ) 
o f Rule 309 of the Rules of Pro­
cedure and Conduct of Business 
in Lok Sabha fifteAi Members 
from among themselves to serve 
as Members of the Committee or 
13t 11 - Accounts for the term 
beginning on the 1st May 1959 
and ending on Itu 30th April, 
I960"
Mr. Sp f\rr* The question is 

That the Members of th>« 
House do proceed to elect in the 
manner required b> sub-rule (1 ) 
of Rule 309 of the Rules of Pro- 
((‘duri and Conduct of Business 
m Lok Sabha fifteen Members 
from among themselves to serve 
as Members of the Committee on 
Public Accounts for the term 
beginning on the 1st May 1959 
and ending on the 30th A p r il, 
I960”

The mohon was adopted

ASSOCIATION OF MEMEBERS OF 
RAJYA SABHA WITH COMMIT­
TEE ON PUBLIC ACCOUNTS
Shri Bangs: I beg to move

That this House recommends 
to Rajya Sabha that they do 
agree to nominate seven Members 
from Rajya Sabha to associate 
with the Committee on Pttblh* 
Accounts at the House for the 
term beginning on the 1st May, 
1989 and ending on the 30th 
April, 1980 and to communicate tf 
this Houm the names of the

Members so nominated by the
Rajya Sabha”
Mr. Speaker: The question is 

That this House recommends 
to Rajya Sabha that they do
agree to nominate s<?' r>n Members 

a from Rajya Sabha to associate 
with the Committee on Public 
Accounts of the House for the
term beginning on the 1st Maj, 
1959 and ending on the 30th 
April 1960 and to communicate to 
this House the names of th.
Members so nominated by the
Rajya Sabha ”

The motion was adopted.

12.26 hrs
FINANCE BILL—contd

Mr Speaker* The House will now 
take up further consideration of the 
following motion moved by Shn 
Morarji Desai on the 20th Apnl 1959 
namelv

‘That the Bill to give effect to 
the financial proposals of the 
Central Government for the finan­
cial year 1959-60 be taken into 
consideration ”

Shn Hem Raj may kindly continue 
his speech He has already taken 18 
minutes

Shri Hem Raj (Kangra) I am 
finishing within two minutes
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